63 Written Answers

Bihar and to the D.G.P. & T.. New Delhi for
opening a post office at Sagma; and

(b) if so, by when a final decision is
likely to be taken in the matter ?]
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tUHE MINISTER OF COMMUNI-
CATIONS (SHRI S. D. SHARMA) : (a) Yes,
Sir.

(b) The proposal was examined but
opening of a Post Office at village Sagma was
not found justified according to Departmental
standards as there is already a P.O. at a
distance of one mile from this village.]

Tenure transfers of non-gazetted
Employees

518. SHRI B. R. MUNDA : Will the
Minister of COMMUNICATIONS be pleased
to state :

(a) whether it is a fact that in spite of ban
on tenure transfers of non-gazetted employees
during 1974-75 large number of such transfers
took place in the offices under the Ministry of
Communications especially in Uttar Pradesh,
thus wasting several lakhs of rupees;

(b) if the answer to part (a) above be in the
negative, the amount spent in Uttar Pradesh as
T.A./D.A. etc., on such transfer and number
of persons those affected;

(c) if the answer to part (a) be in the
affirmative, the amount spent on TA/DA etc.
and the action Government have taken or
propose to take for flouting Orders and to
save avoidable wastage to the national
exchequer; jTid
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(d) whether Government propose to
continue the ban during 1975-76 to effect
economy ?

THE MINISTER OF COMMUNI-
CATIONS (SHRI S. D. SHARMA) : (a) No
tenure transfers were made in the U.P. Circle
during 1974-75.

(b) and (c) Questions do not arise.

(d) Orders have been issued by (he Ministry
of Finance for continuance of the ban during
1975-76 also.

Working in Departmental Post Offices

519. SHRI B. R. MUNDA : Will the
Minister of COMMUNICATIONS be pleased
to state what steps Government are
contemplating to convert a number of
Departmental Post Offices, especially in Uttar
Pradesh into Extra-Departmental Sub-Offices
or Branch Offices in view of lesser work load
in these offices;

(a) whether it is a fact that a number of
Departmental Post Offices, especially in Uttar
Pradesh, do not have justification to continue
as such due to lesser work load and may be
converted into Extra-Departmental Sub-
Offices or Branch Offices ; and

(b) if so, what steps Government propose
to take in this behalf?

THE MINISTER OF COMMUNI-
CATIONS (SHRI S. D. SHARMA) : (a) and
(b) Information is being collected and will be
laid on the table of the Rajya Sabha.
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